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journalists working in an important 
Delhi Paper; 

(b) i1 so, the nature of the com-
plaints made; and 

(c) the steps taken thereon? 

The Deputy Minister In the MlaIs-
try of Home Mairs (&brI L. N. 
Mishral: (a) A letter has been receiv-
ed from an M.P. regarding a news cor-
respondent of the 'Times of India'. 

(b) The letter has complained about 
certain news stories put out by this 
correspondent and their likely eft'ect 
on the morale of the readers. 

(c) The matter is being examined. 

Pakistani Nationals Working in Assam 

1685. Shrl P. C. Borooah: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whether it is a fact that over a 
thousand Pakistani nationals arc still 
working in the industrial and t ns~ 

Pbrt organisations in Assam; 

(b) if so, whether any instructions 
have been issued by Government to 
eliminate these elements from the 
border areas; and 

(c) whether their visas are being 
renewed from time to time Or they 
are over-staying their terms permit-
ted under the visas issued to them? 

The Minister of Stat .. In the MJDIs.. 
try of Home A1ra.lrs and MInister of 
DefeJWe Supplies In the MI.nIstr7 of 
Defence (Shrl Hathl): (a) to (e). In-
formation is being coUL'Cted and will 
be laid on the Table of the House 88 
soon as it is available. 

Unfilled POIIts of ~ and 
V.D.C •. 

1688. Shri Esw8l'a Reddy: 
Shri Warior: 
Shri VllSlldeVllD Nair: 

Will the Minister of D ....... A1fain 
be pleased to state: 

(a) the number of posts of Assis-
tants and Upper Division Clerkll lying 

vacant in various Ministries and 
Attached Offices of the Government of 
India participating in the Central 
Sect!. Scheme as on 1-11-1965; 

(b) the reason therefor; and 

(c) the steps being taken to fill up 
thMe posts? 

The Deputy Minister !n the MtnIs-
try of Home Mairs (Shri L. N. 
Mlshra): (a) to (e). The information i. 
being colJected and will 'be laid on 
the Table of the House. 

12'23 hrs. 

CALLING AITENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

COLLISION BETWEEN SAINTHIA-ANDAL 

LIGHT TRAIN AND A GOODS TRAIN AT 

PANel-lARA ON 28TH N OVEMBUt. 1965. 
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Shri 8. M. Banerjee (Kanpur): I 
would like to know whether it 11 • 
fact that apart from thi. accident, the 
working af this Light Railway, lpe-

cially this particular line, is ao bad 
tlmt it excites horror than pity and, 

if 00 whetlfr Government propose to' 
n ti~n is  and take over this parti-
cular line. 

Dr. Jl.am Subhar 81Dch: It is not 
connected with this. But that is • 
matter which we will consider sepa-
rately. 
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Shri Linga Reddy (Chikballapur): 
There was another aedden! on the 
14th of November in the .arne Rall-
way, brought 10 the notice ot the 
Government through a Calling Atten-
tion Notice. May I know the re.son 
why so many accidents occur in the 
North-Eastern Railway? 

Dr. Jl.am 8ubhal' 81Dcb: That is not 
a fact. ~  accidents have come 
down. 

lU1 Ius. 
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